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CUSTOMS, EXCISE & SERVICE TAX APPRELLATE TRIBUNAL
38,MG Marg Civil Lines,O1d Red Building,Allahabad-211001
Regional Branch, Allahaind

hted: 2000772017
To
Appeltant as per address in table below

Respondent as per address in table below

Pinal Order No. A/70657-70658/2017-SM|BR) dated 144772017

| an diveeted 1o ransmit herewith a certified copy of order passed by the Tribunal under section 35-C(13 of the

Cenlrat Exeise and Salt Act, 1944, ﬂ/

ﬂgsil‘ Registray

—

Application Appeal Name and Address of Appellant
! E/13752008 KATERS IMPEX,

117/H-1/163,PANDU
NAGAR,KANPUR (U.P)
: EA3762008 K ATERS IMPEX,
117/1-1/163.PANDU
NAGAR,KANPUR ~(11.P)

Name and Address of
Respondent

’ -C.C.E. KANPUR
117/7, Sarvodaya NMagar, Kanpur
208005,

! _ -C.C.E. KANPUR
117/7, Sarvodaya Nagar, Kanpur
208003.

Oither Appeliants awd Respondents as per Anpexuie

Copy To

Sadvoeate(s) { Consultant(s).
Ashish Kumar Shukla, (Adv.)
H-1, IST FLOOR, RADHEY
APPARTMENT,
PLOT NO. T/116A, SWARQO?P
NAGAR,
KANPUR,
UTTAR PRADESI
208002

6 Bar Association, CESTAT, Allubabad

7 Director Publications, Customs, Excise. LP. Estate, Delhi

£ My Centax Publications Pvi, Lid., 15§2-13, Bhishm Pitamah Marg, New Delhi-3

9 Compuny Law Institute of India Pvi. Lid., No.2 (old no.36}, Vaithyaram Street, T. Nagar, Chennai-17
148 Tasman Allied Service Pyt Bid, 59732, Mew Rohtak Road, New 1Delhi-1 10005

11 LAWCRUX Advisars Pvt. Lid., LAW House, 1-8, Sector-10, Faridabad 121003 {Haryana}

12 FaddndiaOnline.com Pyt Lid,, 2nd Floor, Vasant Arcade, Visant Kunj, New Delii - LHOOTO



13 Mark Prefessional Services Pvi. Lid., 108, Everest Biock, Aditva Puclave, Hyderabad - 538
14 The 1ICFA) socfety, 32, Nagarjuna Hill Punjagutta Hyderabad.-500082

13 M/S Knowledge Processing Pyl Hd (taxmanagementindis.comp,FF-19,Ist Floor,Cross River Matl,CBD
Ground, Near Karkardooma Court,Delhi-1 10032

-

16 CL2.0L, 17 Office Copy ]ﬁﬁlini"'('i...f..:.l:i{i

// .
“TAssiL Registrar



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
CQURT No. 1

APPEAL No.E/1375-1376/2008-EX[{SM]
(Arising out of Order-in-Appeal No. 197-198-CUS/APPL/KNP/2008 dated

30/04/2008 passed by Commissioner of Central Excise & Customs
{Appeals), Kanpur)

M/s Katers Impex, Appellant

Vs.

Commissioner of Central Excise, Kanpur Respondent
Appearance:

Shri Ashish Kumar Shukla, Advocale for Appellant

Shri Gyanendra Kumar Tripathi, Asstt, Commy. (AR} for Respondent’ ;=" -

CORAM:
Honr’ble Mr. Anil Choudhary, Member (Judicial)

Date of Hearing 14/07/2017
Date of Decision : 14/07/2017

FINAL ORDER NOs- (065 F.7.. /0.6 B0 17
Per: Anit Choudhary

The present two appeals are filed by appellant against
Order-in-Appeal No. 197-198-CUS/APPL/KNP/2008 dated 30/04/2008
passed by Commissioner of Central Excise & Customs (Appeals), Kanpur,
2. When the appeals iijm called for hearing, learned Counsel i“or( \/}j"\

_ \FIZA_,W\}M
appetlant Mr. Ashish Kumar Shukia have filed written request, vide E-mail
»

/A«f\



J

APPEAL No.E/1375.1376/ A008-EX{Sh)

oY (O
dated 13" July, 2017, by the Proprictor of Katers Impex- Shri Manish f{(\),.\
1 .
Makhija, instructing him to pray for withdrawal of the Appeal.

3. Accordingly, These appeals are disposed of as withdrawn.

(Dictated in Court)

I

" (ANIL CHOUDHARY)
MEMBER (JUDICIAL)
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